Himadri Speciality Chemical Ltd
CIN: LZT106WE1937PLC042TSE
Regd, O 234, Netaii Subhas Road, 8° Floor, Suite No 15, Kolkata- 700 001
Fhone ; (033)2230-9053, Fax . (033)2230-2053
Ernail - imvestors amadr.com ; Websile | www. himadri.com
Sub: Notice of Board Meeting

Naotice pursuant to Requlation 47(1)(a) of the SEBI (LODR) Requiations, 2015 is
hereby given that the 227" meeting of the Board of Directors of Himadri Speciality
Chemical Ltd will be held at its' Corporate Office at & India Exchange Place, 2°
Floor, Kolkata- 700 001 on Thursday the 29 October 2020 at 02:30 p.m., inter-alia
to consider and take on record the Unaudited Standalone amd Consolidated
Financial Results for the quarter ended 30 June 2020. This notice is also available at
the Company's website; www. himadri.com
For Himadri Speciality Chemical Ltd
Sdli-
Monika Saraswat - Company Secretary

Place: Kolkata
Date : 21 October 2020

Dhnnlu};mi :

DHANLAXMI BANK LTD.
Registenad Office: Dhanalakshmi Buldngs, Naickanal
Thasaur - GE0OCT, Phe DEIT-13ME12 Fea Mumber ; (M7 T1353ET
E-mal: mvestorsBchanbanicoin, 'Welstewwwdhantant com

CiN: LaS191KL192TPLCOOD30T

NOTICE

Motice iz hereby given pursuant fo
Fegulation 47 of SEBI {Listing Obigations
and Disclosure Reguirements)
Regulations, 2015 that a meeting of the
Board of Directars of the Bank will b held
on Tuesday, Movember 03, 2020 1o injer-
alin consider and take on record the
unaudited financial resulls for Ihe
guarientall yvear ended Sapiermber 30,
20210, Further details are available on the
Bank's website www.dhanbank.com and
on the websites of BSE Limided and
Mational Stock Exchange of India Limited
where ihe equity shares of Bank are listed.

For Dhanlaxmi Bank Ltd

; Sdi-

Thrissur Venkatesh, H
21.10.2020 Congany Sacislary & Secratary o he Bard

SHIVA CEMENT LTD

CIW : L2368420R1985PLCO0155T
Website: www.shivacement.com

Regd. Off.-YY 5, Civil Township, 7/8. Area Rourkela, Sundargarh, Odisha-769004.

E-mail: cs@shivacement.com
STATEMEMT OF UNAUDITED FINAMCIAL RESULTS FOR THE QUARTER AND HALF YEAR EMDED

SEPTEMBER 30,2020. (% in lakh)
Quarter Half year |Corresponding]  Year to
ended ended Quarter ended date
Particularg 30.09.2020 | 30.09.2020 | 30.09.2013 | 31.03.2020
Un Audited | Un Audited | Un Audited | Audited
Total Income from Operation 3578 1,718.42 T2 73 3.253.60
MNet Profit / (Loss) for the period
{before Tax, Exceptional and / or Extraordinary items) (845.96) | (1404.31) (826.83) (3063.50)
Net Profit / (Loss) for the period before tax
{after Exceptional and / or Extraordinary items) (845.896) | (1404.31) (826.83) (3063.50)
Met Profit / (Loss) for the perod after Tax
{ after Exceptional and / or Extraordinary items) (626.24) (1039.16) (622.66) (2282.37)
Total Comprehensive Income for the period
[Comprising Profit{loss) for the period (after tax)
and Other Comprehensive Income(after tax)] (623.32) (1035.61) (618.63) 12301.67)
Equity Share Capital 3,900.00 3,900.00 3,900.00 3,900.00
Eaming FPer Share (of 2/~ sach)
Basic (0.32) (0.53) (0.32) (1.47)
Diluted {0.32) (0.53) (0.32) {1.17)

shock exchanges www.nseindia.com and bseinda.com

Date : October 20, 2020
Place : Mumbai

Mota : The above k= exiract of detalled format of guarterdy Financial Resuits filed with the stock exchange under reguiation 33
SEBISacurities and Exchangs Board of India (Listing Obligations and Disclosure Raguirements) Regulations, 2015 (LODR) .
The full formalt of Quanerhy’Annual results are availabla in tha Company's wabsite www.shivacermant.com and on the website of

For and on behalf of Board of Directors

Shiva Cement Limited

Manoj Kumar Rustagi
Whale time Dhrector

(CIN: LESO40RST 889PLCO04942)

Open Offer for acquisition of 8,06,000 Equity Shares

“Acquirer”)

POST OFFER ADVERTISEMENT FOR THE ATTENTION OF THE SHAREHOLDERS OF

CROWN TOURS LIMITED

Registered Office: Opp. Rajputana Sheraton Hotel, Palace Road, Jaipur-302 006, Rajasthan
Tel No.: + 91 141 4156 030/32/64; E-Mall ID: finance @ crownjaipur.org;
Website: www.crownjaipur.org / www.crownrajasthan.com

(“CTL"/"Target Company”) by Mr. Ranjith Soman (hereinafter referred to as

of Crown Tours Limited

THURSDAY, OCTOBER 22, 2020

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

NEW DELHI TELEVISION LIMITED
CIN: L92111DL19BEPLCOI3059S
Regd. Off.: B 504, 2° Floor, Archana Complex, Greater Kailash - |, New Delhi-110048
Phone: (91-11) 4157 7777, 2644 6666 | Fac 49862990
E-mail: corporate@ndtv.com | Website: www.ndtv.com

NOTIGE
Motice is hereby given pursuant to pravisions of Ragulation 29 and 47 of the SEBI
[Listing Cbligations and Disclosure Requirements] Regulations, 2015, that a
meeting of Board of Directors of New Delhi Television Limited will be held on
Tuasday, Novermnber 10, 2020, 1o inter-alia, consider and approve the un-audited
financial results of the Company for the quartar ended Saplamber 30, 2020,

Further, in view of the above-mentioned meeting, the rading window, which has
baen closad from Seplembar 30, 2020, will remain closead il November 12, 2020
(both days inclusive), as per the Company’s Code of Conduct for Prevention of
Insider Trading read with SEB| (Prohibition of Insider Trading ) Regulations, 2015,

Information in this regard is also avaidable on the websila of the Company i.e.
wnarw.ndbv.cem and on the weabsite of stock exchanges i.e. www bseindia.com

and www.nseindia.com.

For New Delhi Television Limited

Tannu Sharma
Company Secretary & Compliance Officer

Place : New Delhi

Date : October 21, 20020
PUNJAB CHEMICALS AND CROP PROTECTION LTD.

CIN: L24231PB1975PLCO4T063

Reqgd. Office: Milestone-18, Ambala Kalka Road Vill. & P.0. Bhankarpur,
Derabassi, Dist. SAS Nagar, Mohali (Punjab)- 140201
Tel No: 01762-280086, 522250, Fax No: 01762-280070
Email: info@punjabchemicals.com; web: www.punjabchemicals.com

NOTICE
Pursuant to Reguiation 29 read with regulation 47 of the Securities and
Exchange Board of India (Listing Obligation and Disclosure
Requirements) Regulation, 2015, as amended, Notice is hereby given
that a meeting of the Board of Directors of the Company 15 schaduled to
be held on Monday, the Sth November, 2020 through Audio-Visual
means as per various notifications / circulars issued by Ministry of
Corporate Affairs and SEBI, inter-alia, for consideration and approval of
the Un-Audited Financial Results (Standalone & Consolidated) of the
Company for the second quarter/half year ended 30th September, 2020.
The intimation contained in this notice is available on the Company's
website at www.punjabchemicals.com and also on the website of BSE
Ltd. (www.bseindia.com) and the Mational Stock Exchange of India Lid.

{m.nwlndia.cnm].
For PUNJAB CHEMICALS & CROP PROTECTION LTD.
Date: 215t Ocloher, 2020

Sd/- PUNIT K ABROL
Place: Derabassi

This Post Offer Advertisement Is issued by Mark Corporate Advisors Private Limited (*Manager to the
Offer”) on behalf of the Acquirer in connaction with the Open Offer made by the Acquirer lo acquire 806,000
Equity Shares of Face Value of 210 sach (“Equity Shares™) of the Target Company at $18.25 (Rupees
Nineteen and Paise Twenty Five only) per Equity Share, representing 26% of the Equity Share Capital of the
Target Company (“Offer”), in compliance with Regulation 18 (12) of Securities and Exchange Board of India
(Substantial Acquisition of Shares and Takeovers) Regulations, 2011 and amendments thereof ["SEBI
(SAST) Regulations, 2011"/*Regulations”]. The Detailed Public Statemeant with respect o the aforementioned
offer was made on August 12, 2020 (Friday) n the following newspapers:

 Publication ___Language Edition(s)
Financial Express English All Editions
Janszatta Hindi All Editions
Mumbai Lakshadeep Marathi Mumbai Edition
FPrabhat Abhinandan Hindi Jdaipur Edition

1) | Name of the Target Company

2) | Name of the Acquirer

3} | Name of the Manager to the Offer
4) | Name of the Registrar to the Offer
5) | Offer Details:

a) Date of Opening of the Offer
b) Date of Closure of the Offer

B8) | Date of Completion of Payment of Consideration and
communication of Rejection/Accaptance

Crown Tours Limited

Mr. Ranijith Soman

Mark Corporate Advisors Private Limited
Bigshare Senice Private Limited

September 25, 2020 (Friday)
October 09, 2020 (Friday)

October 20, 2020 (Tuasday)

7) Details of Acquisition:

Sr. No. Particulars Proposed in the Actuals
Letter of Offer
7.1, | Offer Price (in ) 219.25 (Rupees Nineteen and | 318.25 (Rupees Ninsteen and
Paise Twenty Five only) Paise Twenty Five anly)
7.2, | Aggregate number of Shares | 806,000 Eguity Shares® 203,148 Equity Shares
tendered
7.3. | Aggregate number of Shares | 8,06,000 Equity Shares® 2,032,048 Equity Shares
accepted
7.4. | Bize of the Offer (Number of | ¥1,55,15500 (Rupees One T30,08,674 (Rupees Thrity Mina
Equity Shares multiplied by Crore Fifty Five Lakhs Fiftean | Lakhs Eight Thousand Six
Offer Price per Equity Shara) | Thousand Five Hundred only) | Hundred Seventy Four only)
7.5. | Shareholding of the Acquirer
before Public Announcement
* Mumber 680,074~ 6,80 074
= % of Equity Share Capital 21,5945 21.945%:"
7.6. | Shares acquired by way of
Share Purchase Agraament
('SPA')
* Mumber 10,42, 525 10.42,525
* %% of Equity Share Capital 33.63% 33.63%
7.7. | Shares acguired by way of
Open Offer
* Mumber 8,068,000 203,048
= 2 of Equity Share Capital 26.00% 6.55%
7.8 Shares acquired after Detailad
Public Statement ('DPS")
* Mumber Mil Mil
* 9 af Equity Share Capital il il
* Price of the Shares acquired Mot Applicable Mot Applicable
7.8 No of % of Equity Mo of %o of Equity
Shares Share Capital Shares Share Capital
Fost Offer Shareholding of 25,258,599 81.57% 19,25,647 G2.12%
the Acquirer
7.10. |Pre & Posl offer Shareholding | Pre Offer Past Offer Pre Offer Post Offer
of the Public
* Mumber 13,77.401 57140 13, 77,401 11,744,353
= % of Equity Share Capital 44 43% 18.43% 44 43% a7.8a8%

* Assuming full acceptance in the Open Offer.

PUNJAB CHEMICALS AND CROP PROTECTION LTD.
CIN: L24231PB1975PLCO47063

SA. V.P. (FINANCE) & SECRETARY

Regd. Office: Milestone-18, Ambala Kalka Road Vill. & P.0. Bhankarpur,

Derabassi, Dist. SAS Nagar, Mohali (Punjab)- 140201
Tel No: 01762-280086, 522250, Fax No: 01762-280070
Email: info@punjabchemicals.com; web: www.punjabchemicals.com

NOTICE

Notice is hereby given that the Company has received request from the
following share holders of the Company that his share certificates
have been reported lost and requested to issue duplicate share
certificate thereof as per details given below

Name of Share | Folio |Certificate Distinctive No. of
Holder | No | No | fromTo | Share
Sanjay Kumar 29900 | 56971 |4750850-4750856| 7
Agarwala

Any parson having objection on the above request should approach
the Company with proof within 15 days from the publication of this
notice. Otherwise, duplicate share certificates will be issued.

For PUNJAB CHEMICALS & CROP PROTECTION LTD.

5d/- RISHU CHATLEY
ASSISTANT COMPANY SECRETARY

Place: Derabass
Date: 21.10.2020

Baroda

BUTUAL FLNS

BARODA MUTUAL FUND

T o el W el o B o B
13w

CLARIFICATION TO NOTICE NO. 64/2020

Further to the notice cum-addendum no. 64/2020 dated October 17, 2020, investors / Unit
Holders of Baroda Mutual Fund (“Mutual Fund”) are requested to note the following cut-off
timings for applicability of NAVS in case of switch transactions :

Sr. No. Scheme Category Cut off timings
1. |Switch transaction from equity scheme to another equity scheme 03:00 p.m.
2. |All other switch transactions 01:00 p.m.

All the other terms and conditions of the above notice shall remain unchanged.

For Baroda Asset Management India Limited

(Formerly known as Baroda Pioneer Asset Management Company Ltd.)
{Investment Manager to Baroda Mutual Fund)

Place : Mumbai Sdl/-
Date : October21,2020 Authorised Signatory

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

For further details, kindly contact:
Baroda Asset Management India Limited
(Formery kmown as Baroda Fioneer Asset Management Company Ltd.)
CiM : UE5991 MH1992PLCOES414
501, Titanium, 5th Floor, Western Express Highway, Goregacon (East), Mumbai - 400 063.
Tel. No. : +91 22 6848 1000 * Toll Free No. : 1800 267 0189
Visit us at ; www. barodamf.com « Email : infoi@barodamf.com

ARKA Arka Fincap Limited
(Farmerly known as Kirloskar Capital Limited)
Regd. Office: One Workd Cenbar, 12028, Towesr 2B, Floor 128, Jupier Miks Compound. Senapall Bapst Marg Mumbsal- 200013, Indis
Ted; +81 22 40471000 CIM: LGSR EI0TAFLCINEEEE Webeite: waw arsafincapoom E-madlc adoaindo@arkatincap.com

EXTRACT OF UMAUDITED FINAMNCIAL RESULTS FOR THE HALF YEAR ENDED 30 SEPTEMBER 2020
(T in Lakhe)

5. Particulars Hall Year Ended
Mo 30 September| 30 September
2020 201e
Unaudited Uniaudited
1 | Total inrcome from Operations ) ¥ 3,954 40 ¥1.911.98
‘2 |Mat Profit / (Loss) for tha period (before Tax, Exceptional andior Extracrdinary tems) | € 1,023.26 | € 233,71
3 |Mel Prodit/ (Loss) lor the period belore lax {aller Exceplional and/or Exiraordinary ilems) T 1.023.26 T 233.71
4 |Met Profit / {Loss) for the pariod afler fax (afer Exceptional andfar Extraordinany ems) ¥ TOnBE ¢ BO o
5 |Total Comprahensive Income lor the penod [Gompriaing Profit / (Losa) for the perod | ! 5
{after tax) and Other Comprehansive Income {after tax)] T TR G T oBg R4
6 |Equity Share Capital {Face value of T 10v- each) T 56,054.09 | ¥ 52 650.00
T | Assarves (axcluding Revakualion Reserve) as shown in the Aucdited Balarncs Shee
af the praviols yaar Reter note ¢}
8 |Earning per share (In ¥ ) (Mot Annoalised)
{a] Basic .13 0.02
b} Ditutad .13 0.02

a, The above g an exiract of deteiled format of vnaudied financial resuits for the kall yvear ended 30 September 2020,
prepared pursuant to Regulation 33 of the SEBI (Listing Obligations and Disolosure Reguiremants) Begulations, 2015
raad with SEBI circular dated § July 2016, The full formal of the unaudited financial resuls are available on the website of
the Company at wew arkatincap.com and on the website of the BSE Lid. af www basindia.com

B, The financial resulls of the Company have beaen prepared in accordance the Indian Accounting Standard {“lnd &57)

reatified under saction 133 of the Companies Act, 2013 (“the Act®) read with the Companias (Indian Accounting Standards)
Fules, 2015 as amended from time to tma. The Company has adopted ind AS from 1 April 2020 with effecthve ttansition
date o 1 Aprid 2018, Thig transition has bean carried aul Trom The aretwhile Accounting Stardard notified under e Act,
read with relevant rulas issued thareunder and guidelines Issued by the Reserve Bank of India (“ABIY) and generally
acoeptnd accourding principles in India (collectively referred o as “Previows GAAPT). focordingly, the impact of transiion
has been recorded in the opening resende ag al 1 April 2018 and the corresponding figures presented in thess results
hawe bean restated! reciassitiad,
There ig a possdbility thal thess linancial resulte for e current and previous pericds may require adjusimenis due o
changas In financial reporting requeramsants ansing from new standards, modifications to the axisting standards, gukialings
issued by the Ministry of Corporate Affairs and tha RBl or changes in the Gse of one or more aptional exemgptions from Full
retroapective applications of cemain 1nd AS parmitted undear Ind AS-101 which may ange dpon inaligaticn of 1hea finandcial
statemants as at and for the year ending 31 March 2021 prepared undar ind A5

¢ As parmitled under circular no, CIRIMOVDES/2016 dated 10 August 2016 lasued by the Securltleas and Exchange
Board of India ("SEBI"), the Company has opted to avail exemption for submission of Ind AS compliant financial reswuits
and statement of agsels and liabilities for the previous yvear ended 31 March 2020 and accordingdy the same has nol beean
discinsad above, Furthar, fimancial resulis ior the helf year ended 30 September 2019 have not bean subjactad to lmited
reviewaudil. Mowaver, the management has exercised necessary dua diligenaoe to enswere that the financial resulis for the
hall wear ended 30 Seplamber 2018 provide a true and Tair view ol the Company's altaire.,

d. The unawdited financial resulls of Arka Finoap Limited (*AFL" or “the Company”) for the haif year ended 30 September
2020 have bean reviewad by the Audit Commiltes and approved by the Board at its meating held on 21 Qctobaer 2020,
The unauditad financial results have bean subjected to imitad reviaw by the Statutory Auditor of the Company,

For and on behall of the Board of Direclors of

Arka Fincap Limited

(Formerly known as Kirfoskar Capital Limited)

Seeli-

Vimal Bhandari

Place: Murmbai Execulinre Vice Chairman and CTEO
Date: 21 Qotaber 2020 DM 0001318

Disclosures in accordance with Regulation 5§2{4) of Securities and Exchange Board of India (Listing Obligations and
Disclosure Reaquirements) Regulations, 2015 (“Listing Regulations™) for the hall year ended 30 September 2020

{a) Credit Rating

1st Floor, A.K.5. Nagar, Thadagam Road,
Coimbatore-641001, Phone; 0422-2473090
Fax: 0422-2478050, Website: www.kprmilllimited.com
Email: corporate @kprmill.com

Sr. | Mature of Mame of the | Nameeof | Amount Current | Date of
Mo, Instrument Instrument Credit Rating| Rated Rating Rating
Ageonoy (% in Lakhs)
K.P.R. MILL LIMITED 1| Leng term instrument | Bank Lines : CRISIL | 50.000 | CRISIL Af-/Stable | 18/12/2019
g 0y Al ¥ nENe 2 Long term mstrumant | Non-conwvertible debenturas CRISIL 12.500 | CRISIL AA~"S1able | 29/05/2020
A =¥l CIN: L171117Z22003PLCO10518 3 Long term instrument | Non-convertible debentures CRISIL | &.000 CRISIL Af-/Stable | 25/06/2020
e : - s b i 1 ‘2

4 Registered Office: No.9, Gokul Buildings, 4 Shor term Instrument | Commercial paper CRISIL 5,000 GRISIL A1+ 301 2/2019

NOTICE
Transfer of Equity Shares of the Company to
Investor Education and Protection Fund (IEPF)

Notice is hereby given that pursuant to the provisions of the Companies
Act 2013 and the Investor Education and Protection Fund Authority
{Accounting, Audit, Transfer and Refund) Rules, 2016 all dividends
that remained unclaimed unpaid for the last 7 years in respect of Interim
Dividend 2013-14, compiled as on 01.09.2020 and the underying Equity
shares in respect of those Shareholders whose Dividends remained
unclaimed for the last 7 consecutive years will be credited / fransferred
to the IEPF on 06.12.2020. The Company has communicated individually
to the concerned shareholders and details of such shares liable to be
transferred to IEPF are also made available on our website
www.kprmilllimited.com, as per the aforesaid Rules. In case the
Company does not receive any communication from the concerned
shareholders on or before 06.12.2020. the Company shall with a view
to Comply with the said Rules, transfer the shares to IEPF Authority
without any further notice to the Shareholders and no liability shall lie
against the Company in respect of the shares so transferred. To claim
those shares, a separate application in Form IEPF-5 has to be made to
the IEPF Authority. The said form as well as the procedure for claim is
available at IEPF website i.e., www.iepf.gov.in. For any gueries on the
above matter, shareholders are requested fo contact the Company’s
Registrar and Share Transfer Agents, M/s. KFin Technologies Private
Limited, Karvy Selenium Tower B, Plot 31-32, Gachibowli, Financial
District, Nanakramguda, Hyderabad-500032. Tel No:040-67161509,
Email ID: einward ris@kfintech.com

For K.P.R. MILL LIMITED
COIMBATORE Sd/-
19.10.2020 P.Kandaswamy
Company Secretary

Thare is no change in the Credit Rating during the period.

(b} Asset Cover available: As per the first proviss to Hegulation 52(4) of Listing Regulations, the regquiremeant of disclosing
ARERD Cover BB not applicable to the Gompany being a Non-Banking Finandcial Company registersd with the Reserve Bank
of Indam.

() Debt-Equity Ratio: 0.94 : 1

{d} Previous due date for the payment of interest / repayment of principal in respect of the Non-Convertible Debentures
and whether the same has bean paid or not during the hall year ended 30 September 2020:

Mature of the Listed! Serip Previous Due date for | Previous Due date for Payment Status
Instrumeant Un-Listed Code Interest Paymant Principal Payment

MOD Series | Listed asp522 1082020 - Fasd an 310682020

NCD Series II__| _Listed 858543 _31/08/2020 Patid on 31/08/2020

WCD Series il Listad 950592 30/09/2020 PRl on 3N0E 2020

MCD Searies W Un-Listed A - - -

MNCD Sanes W LIn-=Listad A . .

{e} Mext due date for the payment of interest § principal in respect of Non-Convertible Debentures from 1 October
2020 o 31 March 2021:

Mature of the Listed/! Sorip Mext Due date for Interest Payment Mext Due date for
Inatrumant Umn-Listed Coaide Principal Paymeant

MCD Serios | Listed SREE2 30112020 & 2RSS0 .

NCD Saries || Listad 959543 3011/2020 5 28/02/2021

NCD Sarias 11 Liatad 858552 311272020 & 31032021

MCD Seoas |1V Un=Listad Py '

MNCD Sariaa W Un-Listad MA -

(M} Debt Service Coverage Ratio: Mol Applicable

(g} interest Service Coverage Ratio: Mot Applicable

{h) Outstanding redesmable preference sharas: MNil

(il Debenture Redemplion Reserva: Mol reguired in respect of privately placed debantures in lerms of Fule 1807kl of
Companies (Share Caplial and Debeantura) Rules, 2014

(i} Met Worth as on 30 Seplember 2020 is T 57,785.57 Lakhs

(k) Met Profit After Tax for the half year ended on 20 September 2020 is 7 70566 Lakhs

{h Earnings per share as on 30 Septemb-er 2020 Basic and Diluled T 0.13

* Met waorth = Equity Share Capital + Other Equity — Deferred Tax Asssis — Inlangible asseis

* Debt = Dabt Securitias + Bormrowings

" Equity = Equity Share Capital + Other Eguitly — Deferred Tax Assets — Intangibie assals

Yours faithiulhy,

For Arka Fincap Limited [formeny Known a8 Kinkbzkar Capifal Limided)
Sdf-

Amil Bondrs

Daputy Company Sacretany

(Mambarsiip Mo, A4 25105)

Diate: 21 Lhziohar 2020

3 1 3P LAND HOLDINGS LIMITED

§ CINL749900H1900PLC01 30304
Regd, Off: Thergaon, Chinchwad,
Pune-411033. Tel: 020-30613333,

JSW Ispat Special Products Limited

(Formerly known as Monnet Ispat and Energy Limited)
Registered Office: Monnet Marg, Mandir Hasaud, Raipur-492101 (Chhattisgarh) Phone: 91 771 2471 334; Fax: +91 771 2471250

A Includes 5,34,657 Equily Shares representing 17.25% of the Equity Share Capital/Voling Capital of the Targel

Company held by his wife, Mrs. Veena Ranyith.

B) The Acquirer accepts full responsibility for the information contained in this Post Offer Advertisement
and also for the obligations under Ragulations.

9) A copy of this Post Offer Advertisement will be available on the websites of SEBI, BSE Limited and the
Target Company.

Capitalized terms used in this advertisement, but not defined herein, shall have the same meanings assigned
to such terms in the Letter of Offer dated September 14, 2020.

Issued by Manager to the Offer:

Mark Corporate Advisors Private Limited
CIN: UB7120MH2008PTC 181998

404/1, The Summit Business Bay.,

Sant Janabai Road (Service Lane),Off W. E. Highway,
Vile Parle (East), Mumbai-400 057

Telefax No.: +91 22 2612 3207/08

Contact Person: Mr. Manish Gaur

E-Mail ID: openoffer @ markcorporateadvisors.com
SEBI Regn No.: INM000012128

Website: www. markcorporateadvisors.com

4
MARK

For and on behalf of the Acquirer:
Sd/-
Ranjith Soman

Murmbai

Fan: 020-30613366 Corp. Office: Art Guild House, A-Wing 2 Floor, Unit No- 13, Phoenix Mall Compound, LBS Marg, Kurla West, Mumbai- 400070 (Maharashtra) Phone: +31 22 68826700,
E-Mail: sk @ pudumjes com Email: isc_miel@aionjsw.in; Website: www.aionjsw.in, CIN: LO2710CT1930PLCO05E26
Website: wiww pudumjesindustres.com STATEMENT OF UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND SIX MONTHS ENDED 30 SEPTEMBER, 2020

NOTICE { 2 in crores except per share data)
NOTICE is hereby given that pursuant 1o Standalone Consalidated
Requiation 29 read with Regulation 47 of ke Barticiiers Quarter ended Six months ended _|Year Ended Quarter ended Six months ended | Year Ended
the SEBI (Listing Obligations and ® Eﬂ.ﬂﬂ.ﬂﬂﬂilﬂ.ﬁ.!ﬂﬂ'ﬂi 30,08.2019] 30.09-20:20{ 30.09.2015 [ 31.03.2020 H.H.Eﬂﬂll J0.06.2020{ 30.00.2019 | 30.09.2020 | 30092019 | 31.03.2020
Disclosure Hequire_mentﬁ] Requlations, Unaudited| Unaudited Unaudited Unaudited| Unaudited| Audited |Unaudited| Unaudited | Unaudited| Unaudited| Unaudited| Audited
S0 S A SR 0 e UG OF 1| Total revenue from operations o57.84 | 59768 | eedt1| 155552 144670| 2664.13] 9smed | seves| eedt) 155552 1446.70| 266444
Diractors of 3F Land Holdings Limited is 2| Mat Profit ! (Lass) for the period (before Tax,
s At b o Exceptional andior Extraordinary items) | (62.06) |(15365) | (111.44)| (21571)| (24668)| (488.16)| (6392} | (154.13)| (113.8m| (218.05)| (249.82)| (49200)
: ! el : i 3| Net Profit | {Loss) for the perod before tax
it b s ek el il (after Excaptional andior Extraordinary Bems)| (62.08) |(153.65) | (111.44| @157 (2d6.68)| (ase1e)| 24122 | psaam| (asm|  eros| (e8| 482.00)
o e Lompary atong Wit e Lnled 4| Nat Profit {Loss) for the period after tax|afer

i {
?H.:;:E::dﬁezf:.lﬂmﬁ élilgﬁiﬁrﬂ% L Excaptional andfor Extraordinary items) (62.06) |{153.65) | (111.44)| {215.71)| (246.68)| (486.16)) 24122 (15413} (11387) a7.00( (24082} (492.00)
: g ive |

This Notce is also avaiable | | 5|10 Comprtensic rcome or e
e T e pericd (afer ax) and Other Comprehensive
tl'lE'l'-l'el:rEifEl:IHhE Stock E:nhangeswmm Incoma (afer tax)] (61.47) ({153.60) | (115200 (213.07)) (250.23)( (491.81)) 25094 (154.74)| (12623 S540| (25982} (521.33)
the Company's shares are listed i.e. BSE &| Equity Share Capital 469,55 | 469.55 469.55) 46955| 46055 469.55| 46955 | 46055 46955 46955 46055 46955
Limited & Mational Stock Exchange of 7| Reserves (excluding Revalusfion Reserve)
Indla Limited (www.bseindia.com and 85 shawn in the Audited Balance Sheet
www.nsaindia.com). of the previous year 490,45 17127
in compliance with provisions of SEBI 8 Earnnr‘r?s Por Share [Face value.of
(Prohibaion of Insider Trading] Regulabons, ?&%ﬂﬁ“ﬁéﬁ;ﬂ?“'"ﬂ and
2015 and in terms of Insider Trading Foli >
from 1* October, 2020 upto 48 hours after MNotes !

the declaration of Financial Results of
the Company i.e. 317 October, 2020
{both days inclusive) for the Quarter and
Half year ended on 20" Sepiamber, 2020,
For 3P LAND HOLDINGS LIMITED,
=Sdi-

Pune J. W, Patil
227 October, 2020 Company Secretary

a) The above is an exiract of the deladed formalt of Quarterly Financial Results filed with the Stock Exchanges under Reguiation 33 of the SEBI (Listing Obligations and Disclsours
Requirements) Reguiations, 2015, The full format of the Quartery Financial Resufts including Motes thers to are available on the website of the Company (www.aianjsw.in) and

Stock Exchanges i.e. BSE Limited {www bseindia.com) and Mational Stock Exchange of India Limited | www.nseindia.com).

b} The above resulis have been reviewed by the Audit Commitiee and approved by the Board of Directars at its meeting held on 20th Oclobar, 2020, The Statutory Auditors have

carried out a Limited Review of the results for the quarer ended 30th Septamber, 2020.

Date : 20th October, 2020
Place: Mumbai

For JEW [spat Special Products Limited

Ravichandar Moorthy Dhakshana
Whole-Time Director
DIN: 03258700

Place :
Fdananci alexp:epapr. in
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